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OA No. 410 of 2008

21.09.2016

Hon’ble Ms. Jasmine Ahmed, J.M.

Shri Ashish Srivastava, learned
counsel for the applicant is present. It is
informed that Shri P.N. Rai, counsel for the
respondents is admitted in hospital due to

illness.
List the matter on 05t QOctober 2016

&

J.M.

for hearing.
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05.10.2016

O.A. No. 410/08

Hon’ble Dr. Murtaza Ali, J.M.

Shri Sunil proxy counsel for Shri A. Srivastava,
counsel for the applicant submitted that Shri A. Srivastava is
out of station and will be available after Dussehra Vacation.
On his request the case is adjourned and be kept on board.

Shri P.N. Rai, counsel for the respondents is present.

List on 17.10.2016.
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OA No0.410/2008

29.11.2016

Hon’ble Ms. Jasmine Ahmed, J.M.

None for the applicant even on the revised call.
Shri P. N. Rai, counsel for the respondent is present.

The OA 1is, therefore, dismissed in default for

%

J.M.

non-prosecution.
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